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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DEILHI
Bulletin Part-I

(Brief summary of proceedings)
Monday, 23 March 2020 / 03 Chaitra 1942 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in Chair
NATIONAL SONG (VANDE MATARAM)

The Chair apprised the Members about the change in seating arrangement of the
House during Budget Session on account of Coronavirus (COVID-19) pandemic.

The House paid homage and observed two minute silence on :
I. Martyrdom day of Shaheed Bhagat Singh, Shaheed Raj Guru and Shaheed
Sukhdev.
IT. Security personnel killed in naxalite attack on 21 March, 2020 in Sukma District
of Chhattisgarh.
III. Death of People due to Coronavirus (COVID-19) pandemic.

Sh. Ramvir Singh Bidhuri, Leader of Opposition requested that the House should
be summoned for at least 15 days after situation normalizes. He also praised the
efforts of Central Government, Hon’ble Lieutenant Governor and Shri Arvind
Kejriwal, Hon’ble Chief Minister of Delhi for taking ample preventive and
precautionary measures to contain the meance of Coronavirus (COVID-19)
pandemic. He also applauded the services of Safai Karmcharis.

The Chair informed the House that the Budget Session had been curtailed and
restricted one day only i.e. today due to Coronavirus (COVID-19) pandemic. The
Chair stated that he had not allowed any business other than the listed business.

Economic Survey and Outcome Budget:

Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid the copies of the
following:

(1) Economic Survey 2019-2020

(2) Status Report of Outcome Budget 2019-2020 (upto December 2019)

ANNUAL BUDGET (2020-21)

ANNUAL BUDGET (2020-2021) :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Annual
Budget (Statement of Estimated Receipt and Expenditure) of NCT of Delhi for the
financial year 2020-2021.

Presentation, Consideration and Passing of Supplementary Demands for the
financial year 2019-20 :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Third and
Final Batch of Supplementary Demands for Grants for the financial year 2019-20.
The Supplementary Demands were considered Demand-wise and passed by voice-
vote.
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Appropriation (No.1) Bill, 2020:

Hon’ble Deputy Chief Minister introduced the ‘Appropriation (No.1) Bill, 2020’
(Bill No. 01 of 2020) with the leave of the House.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

Presentation, Consideration and Passing of Demands for Grants for the
financial year 2020-21 :

Shri Manish Sisodia, Hon’ble Deputy Chief Minister presented the Demands for
Grants for the financial year 2020-21.

The Demands for Grants were considered demand-wise.

The Demands were put to vote and adopted by voice vote.

Appropriation (No.2) Bill, 2020:

Hon’ble Deputy Chief Minister introduced the ‘Appropriation (No.2) Bill, 2020’
(Bill No. 02 of 2020) with the leave of the House.

Hon’ble Deputy Chief Minister moved that the Bill be taken into consideration.

The Motion was put to vote and adopted by voice-vote.

The Bill was considered clause-wise.

Hon’ble Deputy Chief Minister moved that the Bill be passed.

The Motion was put to vote and adopted by voice-vote.

Papers laid on the Table:

I. Shri Satyendar Jain, Hon’ble Minister of Urban Development laid copies of
the Annual Report of Delhi Urban Shelter Improvement Board (DUSIB) for
the year 2018-19 on the Table of the House (English Version).

II. Shri Kailash Gahlot, Hon’ble Minister of Transport laid copies of the
Notification No.F.19(95)/Tpt./Sectt./10/20110 dated 13.03.2020 regarding
authorization of officers with the specified amount to compound traffic
offences under Motor Vehicles Act, 1988 (as amended) on the Table of the
House (Hindi and English Version).

The Chair informed the Hon’ble Member that the process of election to the
Financial Committees has been postponed and the fresh schedule for election to the
Financial Committees shall be announced separately.

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, Hon’ble Members and other agencies for their co-operation in smooth
conduct of the Budget Session.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

C. Velmurugan
Secretary
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